
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

1 3169 117 3286 114 2 116 94 3 97 3189 116 3305 0.63 -0.85 0.58 13 0 13 294 27 321

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2 3630 3337 6967 146 314 460 153 312 465 3623 3339 6962 -0.19 0.06 -0.07 11 7 18 491 707 1198
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PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF JANUARY, 2017
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